ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH, MUMBAI

CORAM: Present:

NATIONAL COMPANY LAW TRIBUNAL ON 15.12.2017

NAME OF THE PARTIES:

V/s.

C.P No. 69/(MAH)/2016

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

M/s. Harmony Holdings Limited

M/s. RT Exports Limited & Ors.

SECTION OF THE COMPANIES ACT: 241, 242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
A KO0 0. B
\5 ; r ‘ :-\} MJ _é,\, A Q—J/_.
oAU O~ 1V /b o
3 Pe3yp cdanl- \_E/ -
U Onoustd | o
\ »2 5
U 8 o o,
Sh(th’\ @] IW AUL
MS INNMK T d“”\ %
JLOKIQW Wi v vV Pg J’LL't.L vl y:
1% M okl | af
‘/H‘ )\I/QC«Q and Co .
ORDER
P No. 69/241 2/NCLT MAH/2016

For the parties have reported that Settlement talks are in progress, at

their request, list this matter on 5.1.2018.

V. NALLASENAPATHY
Member (Technical)

sd/-

B.S.V. PRAKASH KUMAR
Member (Judicial)



